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'RE. ATROCITIES ON HARIJANS
IN GHAZIPUR DISRICT OF
UTTAR PRADESH—contd.
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THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAM-
ATAIi): Since the hon. Member says
certain facts and has requesteq the
Speaker, since the hon. Member says
that the Speaker has said that a
statement will be made and since I
have heard it now, I shall get in
touch with the Home Minister and
convey it to him,

SHRI RAMAVATAR SHASTRI
(Patna): The statement should come
before 6 p, m,

FINANCE BILL, 1975— Contd.

SHRI K., SURYANARAYANA (El-
uru): While . congratulating the
Minister for the little relief he has
given to the Khandsari industry, I
want to suggest with regard to agri.
cultural developmeni, particularly,
as it is the basic thing for our deve-
lopment in the country.

For several years we are asking
here for land reforms, Land reform
is the only thing for development of
agriculture and in spite of the Go-
vernment’s accepting and passing the
land reforms, they have not yet been
properly implemented. They are not
trying to implement them seriously.

There is a dilemma in the agricul.
tural community néw as to what ex-
terit the agricultural property the
agricultural income will be retained
with ﬂmn. For the last two to three
years in several Sthtes the agricuitu-
ral ihdusdtry is also affetted on ac-
cbunt of' this, same thing dbdut the
rurel sector.



